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Gujarat and the same has been sanctioned by the Hon'lcle High Court of

Gujarat vide their order dated 14th October,2016.

18. All concerned regulatory authorities to act on a copy of this order along

with Scheme duly authenticated by the Deputy Registrar, National

Company Law Tribunal, Mumbai.

V. Nallasenapathy, Member (T)
Ir\ we[r)

M. K Shrawat, Member (J)
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